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Peusion to Freedom Fighters

4148. SHRI HARINATH MISHRA:
SHRI BALASAHEB VIKHE
PATIL:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the number of freedom fighters,
Statewise, who are getting a monthly
pension of Rs. 300 or above, upto
Rs. 500,

(b) the number of applications
from freedom fighters for grant of
pens: n pending with the Home Minis-
try and the time likely to be taken in
disposing of these applications;

(c) whether medical aid to freedom
fighters continues tp be the responsi-
bility of the State Governments and
the quality of such aid vary from
State to State;

(d) if so, what is the position, Stale-
wise; and

(e) whether there is any proposal
to extend medical aid to freedom
fighters on a uniform basis; if so, what
and if not, why not?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) The number of freedom fighters
and their dependents who have been
granted pension under the Pension
Scheme is 1,19,310. The number In-
cludes self freedom fighters getting
pension @ Rs. 300/~ p. m. and their
eligible dependents if they are no
more alive, whose monthly quantum
of pension ranges from Rs, 200/- to
Rs. 300/- depending upon the stze of
the family. A Statewise statement
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(Armexure I) in this respect has been
laid on Table of the House [Placed in
Library. See No. LT-2144|81]. The
number of freedom fighters who are
getting higher pension upto Rs, 508/-
pm. is 27. A Statewise Statement has
been attached (Annexure. II) laid on
[Placed in Librar. See No. LT-
Library See No, LT-2144|81].

(b) No application for the grant of
pension under the Swatantrata Sainikg
Samman Pension Scheme formerly
known as Wreedom Fighters Pension
Scheme, 1972 is pending initial scru-
tiny, However 37.793 cases have been
filed for want of documentary evi-
dence from the freedom fighters and/
or reports from the State Government/
Union Territory Administrations, A
decision 1n all such cases will be
taken as soon as the requisite infor-
mation from the individual or from
the State Government is received.

(¢) Yes, Sir.

(d) Statement aitached (Annexure.
III) laid on the table of the House.
Placed in Library. See No, LT—
2144181].

(e) Providing medical aid being the
responsibility of the State Govern-
ments. No such proposal is under con-
sideration at present.
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